
C E N T R A  ^MINISTRI^IVE TRIBUMM>« JABALPUR BENCH 

CIRCUIT COUHir SITTING iO? INDORE 

Original ^ p l i c a t i o n  No* 102 of 2004

Indore* this the 25th day of ^ r i l «  2G05

Hon'ble Shri M#P# Sin^, Vice Chairman 
Hon'ble Ms.Sadhna Srivastava# Judicial >feBiber

Balmukund, S/o, Lalchand Borde# 
aged 54 years# Compulsory Retired 
Postal Assistant, Yeshwant Road, Indore 
City, H. No, 620/B, Nehrunagar,
Indore 452 008, ^ p l i c a n t

(By Advocate - Shri S.K. Bhatacharya on bdialf of a»ri 
D.M» Kulkami)

V e r s u s

1. Union of India, through the Member 
(Personnel), Department of Posts#
Ddc Bhawan, Sansad ffarg.
New Delhi - 110 001.

2* Director, Postal Services, O/o.
Post Master General, Indore Region,
Indore 452 001.

3. Senior Superintendent of Post Offices,
Bhopal Postal Division, Bhopal.

4, Senior Superintendent of Post Offices,
Indore Postal Division, Indore. ... Respondents

(By Advocate - Shri Itoesh Gajankush)

O R D E R  (Oral)

By M.P# Sinah, Vice Chairman -

The learned counsel for the applicant seeks permission

to withdraw this Original implication. Permission is

granted. Accordingly, the Original ^ p l i c a t i o n  No. 102/2004 

is dismissed as withdrawn with liberty to the applicant to 

approach the Tribunal if he still feels aggrieved and so 

advised.

(Ms. Sadhna Srivastava) (M.P. S i n ^ )
Judicial Member Vice Chairman
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